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ProvIsion of Basic Amenities to tbe 
Plot Bol4ers Of o»-operaU'Ve ~ocietles 

lD Trans-Yamuna Area, (DeIbl 

6667. SHRI CHANDRADEO PRA-
SAD VERMA: Will the Minister of 
WORKS,_;\ND HOUSING be pleased 
to state: 

(a) whether Del:hi Administration 
is responsible to provide sewerage, 
municipal water, street light, road 
facilities to the plot holders of coopera-
tive societies allotted land by the 
Government in Trans-Yamuna area; 

(b) if so, whether road light has 
been provided on road No. 75B; 

(c) if not, the reaSOns therefor and 
by which date it ,would be provided; 

(d) whether sewerage and muni-
cipal wateT facilities have been pro-
vided to some societies; and 

(e) if so, which societies have not 
~ far been provided these facilities 
and the period within which they 
would be provided? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI p. c.. SETHI): (a) 
to (e). The information is being col-
lected and will be laid on the Table 
of the Sabha . 

Constrootion of Additional GodoWDS 

6668. SHRI TARIQ ANWAR: Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) the parts of the country where 
additional godowns tor toodgrains 
are likely to be built together with 
the capacity o'l each godown; and 

(b) whether these godowns would 
be under the control of the respec-
tive State Governments or the Cen-
tral Government? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(SHRr R. V. SWAMINATHAN): 
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(a) A statement indicatinl the 
likely additiol'lal capacity for food-
grains storage only to be built by 
Food Corporation at India i8 attached .. 

(b) Malt of these godowns wIll be 
managed by Food Corporation of India 
and a few by Central Warehousing 
Corporation. 

Statement 

Areas where likely additional capacity ftJr 
foodgrains sttm2(tt! is to be built by Food Cor-
/Joratum of India. 

------ ----------------------
SI. No. State 

I. Andhra Pradesh . 

2. Bihar 

3. Hatyana 

4. Karnataka • 

5. Kerala 

6. Madhya Pradesh 

7. Mahat ashtra 

8. Orissa 

9. Punjab 

10. Rajasthan . 

J I. Tamil Nadu 

12. Uttar Pradesh 

13. W cst Bengal 

Capacity 
(In tonnes) 

1,95,000 

50 ,000 

1,2,),000 

2.30 ,000 

50 ,000 

1,70 ,000 

1,77,500 

'---- ------ - --------- -
TOTAL 22,15,000 

Economic anld Social Development 
Programme for Small Farmers under 

Fifth and Sixth Five Year Plan 

6669, SHRI RAMJIBHAI MA VAN!: 
Will the Minister of RURAL RECON S-
TRUCTION be pleased to state: 

(a) whether the Central Govern-
ment haVe laid down any specific 
economic and social developmental 
programmes tor small and maIiginal 
farmers, agricultural labourers and 

12 

weaker sectiona of the society in the-
:rifth aftd Sixttl "lve Year PlaM; 

(b) the Diatrict-wise progness of" 
Guj arat of such schemes taken up 
during the last I years, amount allot-
ted and actually spent during the-
period on 1oa1\5, grants in aids, sub-
sidies, agricultural assistance schemes. 
and other itema; and 

(c) how much amount is expected 
to be spent on above heads in Guja-
~at during 1980, ID81 and 198!? 

THE MINISTER OF STATE IN TliE 
MINISTRY OF AGRICULTURE' 
(SHRI R. V; SWAMINATHAN): (t.l) 
Yes, Sir. However the programmes 
for the Sixth Five Year Plan (1980-
8'5) are yet to be finalised. 

(b) and (c). A statement on the-
important schemes operated by th;s 
Ministry is attached. (Statements 1. 
II, III & IV). fPlaced in Library. See-
No LT-12.21/80]. 

Expenditure on Development of Small 
Farming in Gujarat for Poultry etc. 

6670. SHRI UTTAMBHAI H. 
PATEL: Will the Minister of RURAL· 
RECONSTRUCTION be pleased to 
state: 

(a) how much benefits hav,c? been 
derived and how much amount has 
been spent for the development of 
poultry, Shankar Vacharadi, pigs, 
sheep, goats in Gujarat State up. 
to 30th June, 1980 with a view to 
provide ,greater employment oppor-
tuni ties to small village farmers, 
farm employee5, Scheduled Castes 
and Scheduled Tribes and Adivasis 
as per Central Government Letter 
No. 6-2-79-I.L.D.L.X. of 15th March, 
1980 under the special programme; 

(b) how many farmers and others 
of each one of the aboVe category in 
each district of Gujarat have been 
benefited under the above scheme; 
and 

(c) how much amount has been 
allotted for the said purpose f§)f' 1980,. 
1981 and 19821 




